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Open Court -
CENTAA L ADMINISTRATIVE TRIBUNAL -ALLAHABAD BEN::H - -ALLAHABAD • -- -

• 

Original Application No. 1288 of 1998 - - -- - --

Allahabad this the 15th day of 200 5 - -

Hon 'ble Mr.Justice S.R. Singh, V.C. 
Hon• ble Mr. s.c. Chaube, Me mbe r (A) -- - --

Remount Training Schoo l and Depo Karamchari Union 

Hempur, Udham Singh Nagar through its General Secretary 

Anand Dass. 

Appli~~ 

versus 

1. Union of India thro ugh its De fence Secretary, 

Ministry of Defence , Government of India, New 

Delhi. 

2. The COmmandant Remount Training School and Depot, 

Hempur, Udham Singh Nagar. 

R~ponden~~ 

0 R D E R ( 0 ra l ) -----
By Hon'ble Mr.Justic~~R. Singh, V.C~ 

• 
Impugned herein is the orde r dated 09.11.1998, 

which pe rta ins to appointment of 62 posts of ~ayees at 

He mpur, Udham Singh Na gar. It has been mentioned in 

the orde r that only those candida tes would be considered 

i 'n the inte rvi e w, whi c h is schedUled to be h e ld on 

23.11.1998, whose names -v.ould be sponsored by th e 
()> 

Employme nt Exchange. such provision is obviously 

violative of ~rti:::::l e 14 a nd 16 of the 2onsti t ution 

but th e O.A. instttuted by Remount Training School 

--------~~~n9_Depat _Ka ramcQari Union, Hernpur is liable ~o be 
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rejected firstly on the ground that concerned 

individuals who could o therwise have been eligible 

for being conside red. ha ve oot approached the Tri bun~l 

a nd the o .A. h a s been instituted by the unregistered 

Union n..)t duly recognised by the departmen t. . and 

se~ondly on the ground that pursuant to the order 

dated 0 ~ .11.1998 selection and appointments have 

already oee n rrade a nd such selection/appointments 

a re not nnder cha lle nge in the prese n t c a se. Accordingly. 

the 0 .A. fails and is dismissed. Parties to bear their 

own oast . 

Vice Chairman 

/M .M ./ 


